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Ir THE CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH : ALLAHABAD

CROSS Application No.E/CROSS/273/2048
IN
Appeal No.E/725/2008-[SM1

Arising out of Order-in-Appeal No.202-CE/2007 dated 31.12.2007 passed by
Commissioner (Appeais), Customs, Central Excise & S.7., Lucknow.

For approval and signature:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICZAL)

1. Whether Press Reporters may be allowed to see
the Order for publication as per Rule 27 of the
CESTAT {Procedure) Rules, 18827 : No

2. Whether it should be released under Rule 27 of the
CESTAT (Procedure) Rules, 1982 for publication
in any authoritative report or not? : Yes

3. Whether His Lordship wishes to see the fair copy

of the Order? : Seen
4. Whether Order is to be circulated to the Departmental IPSA
Authorities? :Yes ﬂf,bl\ g

i

Commissioner of Central Excise, Lucknow
LAPPELLANT(S)

VERSUS

/s Saro Plastic Pvt. Ltd.
..RESPONDENT (5)
APPEARANCE

Shri MLP. Damle, Assistant Commissioner, (A.R.) for the Revenue
None for the Respondent (s}

CORAM:

HON'BLE MR. ANIL CHOUDHARY, MEMBER (JUDICIAL)
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Appeal No. [-725/08

Per Mr. Anil Choudhary

Heard. Appeal is dismissed under litigation policy without entering

into merits of the case. C.0. is also disposed of.
(Pronounced in the open Court)

Mishra

/—

(Anil Choudhary)
MEMBER (Judicial)
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